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IMPLEMENTATION OF AB-PMJAY

910. SHRI SANJAY SINGH:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) the steps taken to remove bottlenecks in registration and claim processes under Ayushman
Bharat Pradhan Mantri Jan Arogya Yojana, (AB-PMJAY);

(b) the details of number of patients registered and amount spent for treatment under the said
scheme in the last three years, year-wise and State-wise; and

(c) whether any cases of financial irregularities and fraud have been registered in the said scheme
in the last three years, if so, the details of registered cases, year-wise and State-wise?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND

FAMILY WELFARE
(SHRI PRATAPRAO JADHAV)

(a) to (c): Under Ayushman Bharat- Pradhan Mantri Jan Arogya Yojana (AB-PMJAY), enrolment
of beneficiaries is application-based, allowing beneficiaries to apply for and obtain their
Ayushman card. Different modes of application are available for enrolment in the scheme
including mobile phone application (Ayushman App) and web portal (beneficiary.nha.gov.in).
Further, to make the enrolment process easy, a feature of self-registration is also available in the
above-mentioned application.

Timely settlement of claims is one the key parameters against which the scheme performance is
measured. The status of claim settlement under the scheme is constantly monitored and review
meetings are organized regularly to take stock of the progress with regards to the claims. Green
Channel Payments (GCP) has been launched with the objective to ensure timely payment to the
hospitals. Under GCP, partial payment of 50% of the claim amount is automatically released to
the hospitals at the time of claim submission, while the balance is released after the normal claim
adjudication process.



State/UT-wise details of hospital admission count and amount under the scheme in the last three
years are at Annexure.

State/UT-wise details of registered cases of fraud under the scheme in the last three years are as
under:

State/UT No. of FIR 2021-22 2022-23 2023-24
Telangana 1 - - 1
Uttar Pradesh 1 - - 1
Assam 3 - 3 -
Jharkhand 2 - - 2
Madhya Pradesh 4 - 3 1
Haryana 4 - 1 3



Annexure

State/UT-wise details of hospital admission count and amount under the scheme in the last
three years

State/UT

FY 2021-22 FY 2022-23 FY 2023-24

Count
Amount

(in crore of
Rupees)

Count
Amount

(in crore of
Rupees)

Count
Amount

(in crore of
Rupees)

Andaman and Nicobar
Islands 811 2.3 704 2.7 649 2.4

Andhra Pradesh 11,36,104 2,717.3 15,01,392 3,356.1 18,42,114 3,892.7
Arunachal Pradesh 75 0.2 1,011 1.9 1,245 2.6
Assam 1,75,306 267.4 2,39,899 392.0 4,93,215 898.2
Bihar 1,15,867 137.2 2,13,025 231.8 3,50,476 424.2
Chandigarh 8,346 5.5 10,403 9.5 17,352 17.7
Chhattisgarh 9,24,658 997.6 13,24,562 1,542.5 15,84,674 2,199.1
DNH & DD 20,617 14.9 21,492 16.5 18,155 14.7
Goa 167 0.4 409 0.8 4,088 1.5
Gujarat 5,66,736 1,620.6 9,15,284 2,646.5 12,80,684 3,607.0
Haryana 1,85,215 242.2 2,83,896 425.4 6,23,261 900.6
Himachal Pradesh 47,280 70.8 62,967 80.7 65,760 90.2
Jammu And Kashmir 2,50,953 454.0 3,84,580 715.4 4,26,754 833.3
Jharkhand 3,26,475 446.1 4,11,797 499.2 4,24,305 583.7
Karnataka 10,86,297 1,118.3 21,15,912 1,682.1 32,13,349 2,083.6
Kerala 16,97,442 1,569.9 12,22,441 1,702.7 10,78,041 1,736.8
Ladakh 509 0.7 5,180 8.5 6,796 10.5
Lakshadweep 66 0.2 424 1.3 461 1.3
Madhya Pradesh 7,14,846 1,169.6 11,71,947 1,935.4 12,70,848 1,938.2
Maharashtra 3,21,002 736.0 3,26,121 770.0 3,94,095 918.6
Manipur 24,060 31.0 38,923 54.0 50,988 69.8
Meghalaya 1,45,301 117.6 1,85,236 180.7 1,87,528 218.4
Mizoram 13,855 17.7 23,261 31.4 31,506 40.1
Nagaland 5,653 11.3 12,479 26.9 29,329 64.3
Puducherry 11,920 7.5 24,885 20.4 38,674 33.9
Punjab 5,35,403 668.8 2,99,478 381.1 5,32,680 729.8
Rajasthan 6,43,824 826.3 16,33,608 1,717.9 19,78,424 2,124.3
Sikkim 2,872 1.9 4,818 4.4 7,308 7.3
Tamil Nadu 43,97,356 1,639.8 17,65,711 1,374.1 10,57,878 1,352.6
Telangana 3,23,421 695.8 5,53,499 1,146.0 6,18,497 1,306.9
Tripura 46,026 40.6 76,425 79.0 98,162 112.6
Uttar Pradesh 5,01,095 576.8 8,42,749 1,288.5 17,00,537 3,026.4
Uttarakhand 1,81,835 401.1 2,60,694 594.8 3,72,473 816.4
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